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SHRI JYOTIRMOY BOSU (Diamond
Harbour) * Mr Speaker, Sir. you have
expressed your sentiments that Members
should be present in question hour when
their questions come up, that they should
be here when questions standing in their
name comeé up here There 1s no mdi-
cition when these various discussjons
will be held next week If the hon,
Minister and the Lok Sabha Secretariat
could give us definite dates i1n advance
that would be helpful You may find one
item suddenly comes up next day The
Members have so much work to do, they
g0 to constituencies, elc  You arc d
Member much longer here thanl You go
on three days trip to Amnisar You
suddenly find your name In the question
hour as the first person.

MR. SPEAKER Dates are there
Printed lasts are given quite in advance

SHRI JYOIIRMOY BOSU . Some-
times, not always
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SHRI RAJ BAHADUR About
Adivas1 girls ! The subject will come up
on Wednesday that 1s, 24th May at
230 P.M.

SHRI BHOGENDRA JHA (Jamagar) :
what about land ceiling discussion ?

SHRI RAJ BAHADUR [That will

come later.

ME. SPEAKER We shall circulate
tonight
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MR SPEAKER The question 1s

“*lhat this House do agree with the
Twelfth Report of the Business
Advisory Committee presented (o
the House on the 18th May, 19712

The mopion was adopted.

1307 brs

RE NATIONAL FITNESS CORPS

SHRI & M BANERJEE (Kaopur)
Mr Speaker, Sir, you had promised to
allow me to make some submission 0
regard to the National Funess Corps.

MR. SPEAKER . 1 have sircady
admitted 4 calimg-atiention notice on it

SHRI1 S. M. BANERJEE Kindly giv¢
me just one minute. 1| shall tell you
the imporiance of 1t

About 7000 instructors of the Mational
Funess Corps are being transferred 1o
varipus States, and a decisjon has been
taken
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MR SPEAKER Tbhe hon Minuster
will say what he wants to say after the
calling-attention-notice is taken up here

SHRIS M. BANERJEE: | only want
to mention to you one thing and you will
appreciate this because you are an eminent
lawyer also

MR. SPEAKER | was, not now when
I am amongst the hon Members who
have taken away all my emnence

SHR1 S M BANERJEE They are
being transferred to various States But
there are two cases pending before the
High Courts, one in Mysore and the other
at Calcutta So, how can a decision be
taken ? My name has been maligned by
one of the senior oficers and he has said
that | had agreed to this transfer The trans-
fer never awaited my appioval The whole
question has been reterred to the Prime
Minister and to the Cabinet Secretary
| would only request that on this question
of the future of the 7000 instructors of
the National Fitness Corps, nothing should
be done unless the two High Court cases
are decided

I may not be present here on the 22nd
instant when the calling attenuon notice
wmes up. | would, therefore, submt to
you that this particular fact should be
borne 1o mind That was what 1 wanted
to emphasise

MR, SPEAKER 1 shall not ask the
hon Minster 10 reply now because he will
reply to the calhng-attention-notice when
It COmes up.

13 10 hrs.

NEWSPAPERS (PRICE CONTROL)
BILL

(Rajya Sabka Amendmenis)

THE MINISTER OF STATE IN
THE MINISTRY Of INFORMATION
AND BROADCASTING (SHRIMATI
NANDINI BATPATHY) I begtomove

VAISAKHA 29, 1894 (S4KA)

Conrrol) Bill 198

“That the followmng amendments
made bv the Rajya Sabha in the Bill 1o
provide for the control, in the interests
of the general pubhic, of the prices of
newspapcrs with a view to ensuning
that newspapers continue to function,
m the prevailing conditions, as effective
madss communication media and for
securing their availability at fair prices,
be taken into consideration —

*Enacting Formula

(1) That at page 1, hine 1, for the
w¢rds “Twenty second year” the words
“Twenty third year” be substijured

Cluuse |

(1) That ut page 1, line 4, for the
figures 1971 the fipures “1972° be subs-
tuted””

MR.SFEAKLR The quustion 1s

*That the followiny, amcndments
madde by the Rajya bubha in the Bill to
provide for the conuol, 1n the intcrests
ol the general public, of the prices of
newspapers with a view 10 ensuring
that pewspapers continue to funcuon,
in the prevailing conditions, as effective
mass communication media and for
securing their availabiiny at fuir prices,
be taken imio consideration =

“*Enacting Formulu

(1) That at page 1, hine 1, for the
words **1wenty-second year” the words
T wenty-third year” be substvuwed

Clause |

(u) That at page 1, hine 4, for the
figures ‘1971 the figures ‘1972 be subsii-
tuled” *

The motiun was adopted

MR, SPEAKER The question 1s
“Enacting Formula

(1) That at page 1, hine 1, for the
words ‘Twenty-second Year’ the words
Twenty-third Year' be substiuied



